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M s Keral a Agro Machinery Corp. Ltd. ....Petitioner(s)

Ver sus

Bi j oy Kumar Roy and Ors. ....Respondent (s)
( Heard by Hon’ ble D.P. Mhapatra and Brijesh Kumar JJ.)

Date :28.2.2002 These Petitions were called on for pronouncenent of
j udgnent today.

CORAM
HON' BLE MR. JUSTI CE D. P. MOHAPATRA
HON BLE MR JUSTI CE BRI JESH KUMAR

For Petitioner(s) M. CN Sree Kumar, Adv.

For Respondent(s) M. Somath Mikherjee, Adv.

The Court made the follow ng
JUDGMENT

........ e 1 1 [
. SP2
Hon’ ble M. Justice Brijesh Kumar pronounced the
judgnent of this Court.
Leave granted.
Appeal s al | oned.
. SP1
Hemal at ha (S. Mal kani)
Court Master

(Signed judgnent is placed on file)



